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electro mechanical common control
.Switching factory to be set up by the
IT1 during the 8th Plan period. The
-Committee has not r=commended any
site in Rajasthan to be suitable for the
location of the switching eguipment
factory. ..

§

'l‘elec'ommunication System between
.India and. Bangladesh

8060 SHRI CHITTA BASU: Will the
Mimster of. CO‘VIMUNICATION; he
: pleased to state :

(a) whether the Government are
~aware of the serious lack of means
" of telecommunication between India
and Bahgladesh

by if s0, whether the Government
"*tonsiderg it urgent and imperative to

have diréct telecommunication link-
. -age ‘with Bangladesh;

. t .
. (e)if so, the constraints in its
wey;. and

(d) steps taken by the Govern-
-ment to remove these constraint; in
order to develop more friendlier re-
- lations with Bangladesh?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
* (SHRI NARHARI PRASAD SUKH-
DEO SAl): (a) Yes Sir, the Govern-
ment is already aware of the inade-
quate tclecommunication  facilities
available between the two countries.

(b) Direct telecommunication ser-
vice (telephone and telegraph) is al-
ready available. It, however, needs

. augmentation.
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(c) The existing terrestrial circuits

. are built~-up on multi link system
_ comprising open wire line and. electri~

fication cable, The performance of
such a link is not very high.

(d) As a long term measure, a mic-
rowave Ssystem has been planncd
between India and Bangladesh via
Krishnanagar and Chaudanga. The
link when commissioned will provide
a better service jualitafively and
quantitatively.
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Export of Marine Products and its
effect on Internal Price of Fish

8062. SHR] JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state: . )

(a) whether more marine vwroducts
are being allowed to be exported during
the financial year 1979-80;

(b) if so, the facts thereof and res-
sons therefor; :

(ey value of marine products ex-
ported, year.wise, from 1975-78 to 1978.

79; and

(d) whether it has been brought to
his notice. that due to phenomenal rise

in exports of marine products, prices
of fish in consuming States have re-
corded a sharp rise?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNNALA): (a) and (b).
There is no restriction on export of
marine products, excepting Bombay
Duck and pomfret, for which there is
some ceiling, Bxport of dried fish
other than prawns, sharkfins, fish
maws, Beach de-mere and Bombay
Duck and other dried shell fish, is
canalised through State Trading Cors
poration, S





